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Cond prodwetion

1226. SHRE JAGADISH JANI: Will
the Minigter of ENERGY be pleased tu
state the gbeps that ~ze proposed >
be taken to increase coal preduet on
i the Mighth Plm m order to meel
the growing demand»

THE MINISTER FOR ENERGY
(SHRI KALYAN SINGH KALVI):
The Eighth Five Year Plan 1s under
finalisation  However, the Working
Group on coal and lign'te for the

Pighth Five Yeac Plan set up by the
Planning Comm’s'isn Hug suggested
a coal production plan of 310.4.
million tonmey tor he year 1994-95,
The increase in oruvductien will be ac-
hieved by incressng  productivity,
peoduction from the existing mines
on-gofng projects ang by develop
ment of new projects,

Gxp between avaiiability and short
agy of Power

1221. SHRI JAGADISH JANI: Wil
the Minister of ENERGY be pleased
to state-

(a) whether there 13 a wide gar
between availubility and shertage of
power in the commtre;

(b) if go, what 15 tim present pos:-
tion and what wou'd be the require-
ent for dfferent sectors by the end
of the century, and

(c) what steps Geovernment propose
to take to bridge the gapr

THE MINISTER .F STATE IN
THEMINISTRY OF ENBREY (SHRT
BABANRAO DHAKANE): (a) and
(b) During the period April.Novem-
ber, 1090, the enerzy req@tment in
the country weas F72803 mfifion units
against which the availability was
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159724 mihon umiz. During Novem-
ber, 1960, the energy requiremedt "«
the couniry wag 21926 MUs agammnst
which the availability was 20120 Mus-
The energy requirement at the end of
the century would be 593, 7%@ malion
units

(c) The various messures being ta-
ken to mprove the availability o.
power nclude expeabing  COMIGISS
ioning of new generating umts, 1mp-
lementation of shoct pestaton pro-
jects, mmproving the performance af
existing power statinis, reducing Té:
D- losses, implemcatstion of demana
management and energy conservation
measures angd arranging transfey of
supply from swiplus to deficit areas

Westland Welicopter deal -

1222 SHRT CHIMANBHAIL
MEHTA, wWill the Momster of CIVIL
AVIATION be pleazed to state

(a) whether We:ijund Hel copter
deal has been thercughly investiga-
ted, if so, what are the details in this
regard,

(b) whether thy deal wag confirmerd
by the concerneqd Ministries;

(¢) whether the Experts Commuittee
deal: if so. whut ar; the detaily m
th1§ regard, and

/7
(d) what 15 the amount 1nvolved in

the deunl and whether the persons con-
cerned have been named and whether
any dlsciplmary action has been taknn
against t..em”

THE MINISTER OF STATE IN
THE MINISTRY OF CIVIL, AVIA
TION (BHRI HARMCHAN DHA-
WAN) (a) to (¢) A eopy of the Re-
vort of the Westlan 3 Helicopters Pur-

rase Inquiry Committee hag  been
made ave-lable to the Parliament Lib.
rary vide Index No. 258—418R

(d) The cost of 31 Westland heh-
copters wag £68 miHion which eame
as an outright grart from the Govern-
ment of United Kingdom The Revort
of the Commiftee doeg not call for
disciplinarey action against any official
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